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[T. 4. NHAI/PIU-RRK/88001/PNP-GKP (DPR)/2025/]

NOTIFICATION

New Delhi, the 20th January, 2026

o e E™, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

S.0. 316(E).— In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land from Km. 0.0
to Km. 1.5, Km. 1.5 to Km. 20, Km. 20.0 to Km. 32.0, Km. 32.0 to Km. 55.0, Km. 55.0 to Km. 67.5, and Km. 67.5 to
Km. 86.86 of the development of High-Speed access-controlled Corridor from Panipat-Gorakhpur (Shamli-Kheri
Phase-1) for building (widening / four-laning, etc.), maintenance, management and operation in the State of UTTAR

PRADESH & UTTARAKHAND.

SCHEDULE

Land acquisition on National Highway Development of High-Speed access-controlled Corridor from Panipat-
Gorakhpur (Shamli-Kheri Phase-1) in the State of UTTAR PRADESH & UTTARAKHAND.

CALA Stretch

2

ADM (F&R), Greenfield
Shamli Expressway
KM 0 TO KM

ADM (F/R), Greenfield
Muzaffarnagar | Expressway
KM 1.5 TO

KM 55

State District
4 5
UTTAR PRADESH SHAMLI
UTTAR PRADESH MUZAFFARNAGAR

Taluk/Mandal | Name of the Village
6 7
Shamli 1 |Gogwan Jalalpur
2 Bhasani Islampur
Muzaffarnagar 1 |Pawti

2 |Ghisukhera
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|3>. Muthra

|47. Nagla Rai
|5_' Sikandarpur
|67. Akbagarh

’77. Roniharji

Pur

|8_' Pipalshah

|97. Arnaich

ITOI Manganpur

’H' Charthawal
Rural

IE. Dehchand

E' Badhaikalan

14 [Saidpur
Kalan

15 [Rohana
Kalan

16 [Rohana
Khurd

E. Bagumpur
18 Akhlor
Ei Beheri

20 Simbhalki
21 Khojanagla
22 Kutabpur
EI Barla

|§' Mandla

Ei Foloda

%. Abdul Pur
27 |Bhohjhaheri
@' Chandan

|EI Mirzapur
Urf
Shahananpur
%. Jamalpur
|3_1' Marakpur
|§' Husainpur
|§. Baikunthpur
34 |Kherki

|§' Panchli

R. Farakhpur
Ei Razkallapur
|§' Jhabarpur
@I Ahmedpur
m' Godhna

m' Bahlolpur
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42 [Khaikheri
|EI Pipalhera
m' Labarda
45 |Charthaval

SLAO, Haridwar

Greenfield

Expressway

KM 55 TO
KM 67.5

UTTARAKHAND

HARIDWAR

Laksar

‘17 |Prehladpur
2 [Shahpur
‘3_ Madarpur
r Hastmauli
TW

Tanda
Jalalpur
7 |Balchand
Wala
‘8» Podowali

9 |Giddhawali
r Kalsia

Raghunathpur
Urf Balawali

12 Mirzapur
Mohnawala

SLAO, Sanyukt
Sangathan,
Saharanpur

Greenfield

Expressway

KM 20 TO
KM 32

UTTAR PRADESH

SAHARANPUR

Deoband

1 Kendki

‘?. |Matauli

F. Begampur Chack
Dala

4 |Ghalauli

‘5>. |J al Kheri

6 |Thamana Majra
Rankhandi

7 Rasulpur Majra
Rankhandi

‘8>. |Aakh1aur Kheri

SLAO, Bijnor

Greenfield
Expressway
KM 67.5 TO

KM 86.86

UTTAR PRADESH

BIJNOR

Najibabad

1 |Faijabad
'2_ Birpur

r Tarikampur
r ahanpur

Faj alpur
Parbat

Bijnor

‘T |Ramnagar
2 |Seohara
Nijamabad
Ahatmali

Shahpur
Khader
Ahatmali

>

]

Seohara
Niiamahad
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" |Bila Ahatmal

5 [Khalilullahpur

’6_ Salarpur

’T Firozpur

’87 Mirgipur

’9_ Anandipur

m Kishanpur

E Hakeempur

12 [Raipur Berisal

’E Kaboolpur

’ﬁ Khurahery

’E Khanpur
Madho

R Jafarpur Asu

m Ranipur

18 |Machki

’E Sultanpur
Bangar

% Mukarmatpur

E Nand Rampur

’Z Alipur Nagla

’Z Maheshwri

24 Mudhala

25 Noorpur
Dallu

[F. No. NHAI/PIU-RRK/88001/PNP-GKP (DPR)/2025/]
SAIKH AMINKHAN, Director
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